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DR . SUBRAMANIAM SWAMY 
{Bombay North E!lst): I had gi~en 
notice of an adjournment motIOn 
about the need for a Central Act on 
Gurudwaras on the question of 
Jcirtans ..... . 

MR. SPEAKER: Not allowed. 

DR. SUBRAMANIAM SWAMY: 
You are from P unjab. What will 
your constituency think? 

MR. SPEAKER: This is not a 
.question for adjournment. N ot 
allowed. 
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"Not recorded. 

12.03 hrs. .. 

PAPERS LAID ON THE TABLE 

DETAILBD DEMANDS FOR GRANTS OF 
MINISTRY OF 1 OURISM AND CIVIL 
AVIATION FOR 1982-83. 

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHRI 
A.P. SHARMA): I beg to lay on 
the Table a copy of the Detailed 
Demands for Grants (Hindi and 
English versions) of Mini try of 
T ourism and Civil Aviati n for 
1982-83. [Placed in Library See No. 
LT -3967/82J . 

NOTIFICATION UNDER I NDUSTRIE 
(DEVELOPMENT AND RE ULA TION) 
A CT, 1951 AND I MPORTED C EMENT 
C ONTROL (S ECOND A ME NDMENT) 
ORDER, 1982. 

THE MINISTE R OF I DUS-
T RY AND Sl EEL AND MINES 
(SH RI NARA Y AN D AT 1 TI-
WARI): I beg to lay on the Table. 

(1) A copy o f N otificatio n N o . 
S.O. 13 ~ (E) (Hindi and E nglish ver-
sions) published in Gazette of India 
dated the 17th March , 1982 regarding 
continuance of ma nagement of the 
Indian Rubber Manufacturers 
Limited, Ca lcutta beyo nd five years, 
under sub-section (2 ) of ection 1 A 
of the Industrie (Devel proent a nd 
Regulation) Act, J 951. [Placed in 
Library See No. LT-3968/82]. 

(2) A copy of the Imported 
Cement Control (Second Amendment 
Order, 1982 (Hindi and English ver-
sions) published in Notification No. 
233(E) in Gazette of India dated 1he 
31st March, 1982, under sub-. ection 
(5) of section 3 of the Essential Com-
modities Act, 1955. [Placed in 
Library. See No. LT .. 3969/82]. 


